High Court of Delhi, New Delhi,

Consequent upon order

RICT & SESS|

ORDER

bearing no. 134 3-

immediate effect in view of official exgencies :-

NS JUDGE (HQs) : TIS HAZAR! COURTS: DELHI

1346/G-IA/DHC/2022 dated 21/03/22 of Hon'ble
the following transfer & posting of Drivers

are made with

SN |Name of the Driver from o -
S b Shkell b - S— To
1 |ShPrem Chand Pool Car Section, Dwarka Goure |
S/o Sh. Nathu Ram New Delhi. + Dwarka Courts, (F;ool Car Section, South, Saket
E Code:- 10017 (previously attached with Sh Narotam (A?'Uﬂr.‘ New Dethi
Mobile- 8718544387 Kaushal, Ld. Principal District & Session || 4 8; 'Gd with  Sh Naroftam Kaushal,
. i | Judge, South-West, Dwarka S&mhr gc;iml District & Session Judge,
2 Sh Jitender Pool E,Er‘ Section, Tis H ' ;
S/o Sh Mahavir Singh | Delhi, ot oo Coute " 20°1on. Petse House
E.Code:- 10104 (previously attached with Sh Dharmesh '
Att
| Mobile:- 8076533633 Sharma, Ld. Principal District & SessI;n (Ld. ag:‘len(c’ip:nholzhnctogarsm:s:?onszama'
_g '#VShA - Judge, West District, THC) New Delhi, Patiala House Courts ) Fo
| shok Kumar Family Courts, East ' ' i i
' E’g Late Sh Radhey Shyam Karka¥dooma, B District, S:?r:i Car Section, Tis Hazari Courts,
: 0de:-54720417 (previously attached with Sh Sanjay | (Attach d with j
' &Mobile:-9958894707 Kumar, Ld. Principal Judge, Faniilg £d. :ﬁScipargistﬁgh & Ss:::éiagna 5321;
| 821?{.‘?' East District,  Karkardooma, | West , Tis Hazari Courts, Delhi) |
r .
|4 Sh Mahender Kumar Pool Car Section, Patiala House|Pool C i [
' S/o Late Sh. Mange Ram | Court, New Delhi. DZ?hi. n ion, Tl
1 E‘quet- 10044, (Atached with Sh Sanjay Kumar,
Mobile:- 9312888381 Ld. Principal District & Sessions Judge,
: West District, THC, Delhi. )
‘15 'Sh Som Nl.lh Pool Car Section, South, Saket|Pool Car Section, Dwarka Courts,
'S/o Sh Mahinder Lal Court, New Delhi New Delhi. |
| ECode:- 10035
' 'Mobile:- 9868664100
-
i6 7‘Sl'n. Sunil Kumar Pool Car Section, Tis Hazari Court,|Pool Car Section, Dwarka Courts,
S/o Sh Bhim Singh Delhi. New Delhi. '
E.Code:- 10036
Mobile:- 9958275656
[f—j_ShMGulshan Kumar Pool Car Section, Patiala House|Pool Car Section, Rohini Courts. New|
|S/o Lt Sh Charan Dass|Court, New Delhi. Delhi. ‘
'Kumar ‘
E Code:- 67498884
. Mobile:- 9899347831
|8  |Pawan Yadav Pool Car Section, Dwarka Courts, |Pool Car Section, Saket Court, New1
| S/o Sh Ram Kishan Yadav |New Delhi. | Delhi
u | E.code:-34062333/ 10020
|___|Mobile: 9866904290 | —r ]
This issue is with the approval of Ld. Principal District & Sessions Judge (HQ's), Delhi.
Note :-

() Concerned driver(s) may be directed to takeover and handover the charge of respective vehicle
immediately. Concerned dealing assistant may be directed to send repair and maintenance file

accordingly.

() Non-compliance of the aforesaid order or proceeding on leave immediately shall be deemed as
deliberate insubordination and disciplinary proceeding shall be initiated, against the e[ring official as per

rule.

GAJENDER SINGH N G’«

Officer-In-charge, Pool
Tis Hazari Courts,




No. RYIHW ’l”?‘f‘sgool Camn&PNHcéozz

Copy forwarded for information and necessary action to:-

1. The PS tq District & Sessions Judge (HQs), Room No. 302A, Tis Hazari Courts, Delhi

2. The PSto LD. District & Sessions Judge, Patiala House Court (New Delhi). Rohini Courts (New Delhi) Ka
5 ). RADC (New Delhi) , Saket Gourts & Dwarka Courts (New Delhi), s skl L

The Senior Administrative Officer (Judl.), Administration Branch (IIl), THC Courts (Central), Rohini Courts (New
&dﬂ)bmm (Deihi), Pafiala House Courts (Delhi), RADC (New Delhi), Saket Courts & Dwarka Courts
ew .

\)/ The A.O Ammts Branqlww Courts/ Patiala House Courts/Karkardooma (Defhi)/Dwarka Colrts (New Delhi),
Website committee (Engli Hindi), Tis Hazari (Central), Rohini Courts (New Delhi), Patiala House Courts (Delhi),
Karkardooma (Delhi), RADC (New Delhi), Saket Courts & Dwarka Courts (New Delhi).

Personal File Admin. Branch Ill, Tis Hazari Courts, Rohini Courts (New Delhi), Patiala House Courts (Delhi),
Kaikatﬂoomp (Dethi), RADC (New Delhi), Saket Courts & Dwarka Courts (New Delhi).

Dealing Assistanct (Leave, ACR seat, Service book seat, Layer Seat), Admn..1ll, Central (THC), New Delhi (PHC)
and North-West (Rohini), Karkardqoma (Delhi), RADC (New Delhi), Saket Courts & Dwarka Courts,New Delhi.

The Drivers concermned with the directions to comply the order immediately.

The Branch Incharge, Pool Car Branch, Rohini, Patiala House Court, Karkardooma, RADC, Saket .Courts and
Dwarka Cqurts with the direction to submit the compliance report qua joining of the aforesaid drivers to the
undersigned. ;

9. Guard File. ‘
Officer-In-charge, Pool Car Séon,
Tis Hazari Courts, Qelhi.

Delhi, dated the
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